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ORDER (Oral)

Hon'ble Shri V.K.[\/lalotra. Vice Chairman (A)

Learned counsel of respondents has filed a copy of order dated

17,02,2006 in W.P. ( C )2222/2006 &CM-1935/2006 and order dated 18.11.2005



t'

•>

in WP (C) 21625/2005 whereby Tribunal's orders dated 26.08.2005 have b^n

stayed.

2. in this view of the matter, learned counsel of the applicant seel<s and is

allowed to withdraw the petition with liberty to resort to legal proceedings, if

necessary as and when Writ Petition is finally decided by the Hon'ble High Court.

3. IVlA-517/2006 also stands disposed of.

cc.

h.Z.oi
(Mrs. Meera Chhibber) (V.K. Majotra)

Member (J) Vice Chairman (A)


